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Fall in Rice production during 1978

2667. SHRIMATI KRISHNA SAHI:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether rice production went
down by 11.7 million tonnes from
80.7 nillion tonnes in 1978 to 69 mil-
lion tonnes in 1979; and

(b) if so, the reasons for this fall
in production?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): (a) and (b). Final estimates of
rice production for the year .979-80
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have not yet become available from
all the State Governments. However,
acccerding to current  assessment, the
production of rice during 1979-80 :s
likely to register a sharp decline com-
pared to the level of 53,83 million
tonnes in 1978-79 due largely to a se-
vere drought in many parts of the
country.

Working of F.CI

2468. SHRJ :R. R. BHOLE: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(&) whether there are any‘ com-
plaintg to Government on the work-
ing of the Food Corporation of India;

(b) what wag the cost of operation
in 1977-78, 1978-79 and 1979-80 and
the amount of subsidies given in those
years; and

(c) what steps Government pro-
pose for improving the working of
the F.C.I. and making it g viable
unit?

THE MINISTER OF AGRICUL-
TURE AND RURAI. RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAQO): (a) Criticism of the Food Cor-
poration of India appesrg in the Press
from time to time. Complaints against
particular officers or of particular in-
cidents are also received by the Gov-
ernment now and then,

(b) The cost of distribution and
carrying cost of buffer of the Food
Corporatio; of India in the respective
years is shown below:

Rupees per quintal

Cost of disttibution
Carrying cost of buffer

1977-78  1973-79  1979-80
(R.E.)
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23" 62 24- 5,8 ap 68

The subsidy paid to the Food Corporation of India during 1977-78, 1998-79 and 1979-80

inclusive of payment of arrears was as under :

Rupees in crores
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(c) The Government keeps the
working of the Food Corporation of
India under constant review in order
to bring about improvement and re-
duce the cost of its operations. How-
ever, in view of the fact that the

Corporation is required {o procure

and issue foodgrains at prices fixed

by the Government ‘without any re-
gard to the economic cost, it cannot
be expected {o become a self-support-
ing organisation.

Spread of Parthenium Weed

2469. SHRI T. R. SHAMANNA: WwWill
the Minister of AGRICULTURE be
pleased to siate:

(a) whether Government are aware
that a havoc is being caused by the
large scale ¢preading of parthenium
weed in many parts ol the country,
pariicularly in Karnataka State;

(b) whether this unrestricted
growth of weed is causing heavy loss
for ugriculture and to gome extent it
is hea:th hazard to human beings and
animna's; and

(c) whether the Central Govern-
ment propose to take steps to check
the giowth and spread of this weed?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BIRENDRA SINGH RAO): (a)
Government is aware that Parthenium
is growing in uncultivable areas, waste
and barren lands in different parts ol
the country particularly in Karnataka,
Maharashtra Tamil Nadu and Andhra
Pradesh.

(b) Enquiries from the Government
of Karnataka have revealed that some
agricultural land is being covered with
this weed, particularly in the northein
districts of the State. The Government
of Karnataka has declared Parthenium
as a noxious weed under the Karna-
taka Agricultural Pests and Digeases
Act, 1968.
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(c) The threat posed by the weed
was considered by experts of the Gov-
ernment of India and the ICAR and
suitable advice to tackle the problem
was communicated to State Govern-
ments.

U.G.C. granis to Colleges

2470. SHRI T. R. SHAMANNA:
Will the Minister of EDUCATION bhe
pleased to state:

(a) how much grants have been
given to colleges in different States
(State-wise) in the years 1978-79
and 1979-80 by the University Grantg
Commission; and

(b) the main considerations taken
while fixing the guantum of granis to
be paid to rcspective colleges in
different States (State-wise)?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) The information is being com-
piled and will te placed on the Table
of the Sabha.

(b) The Commniission doeg not fix the
quantum of grants payable to :olleges
on a Statewlse basis. According 1i¢
the: Criteria of eligibility laid low. by
the University Grants Commission for
different schemes, each college coming
within the purview of the UGC under
Section 2(f) of the UGC Act has to
apply to the Commission for assistance.
Proposals for assistance are considerced
by the Commission and grants are
sanctioned to each college on the basis
of the approved pattern of assistance
prescribéd and cther norms laid cown
for each scheme for which assistunce
is given.

Number of Teachers in Secondary,

Coliege and University level

2471. SHRI A. K. BALAN: will the
Minister of EDUCATION be pleased
to state:

('a) the total nmumber of teachers
working.in elemeatary, secondary, col--
lege and university Ilevels and their
(State-wise) distribution; and





